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number of urban refugees will also be 
sent.

Sbri Badshah Gupta: May I know,
Sir, the special diflaciilties due to 
which they have returned to India 
again?

Shri A. It. Jaiii: Forty-eight families 
have returned. The reasons are said 
to be three-fold: (1) Some of the
businessmen who went there were not 
industrious— ând hard work is es
sential in a comparatively undevdoped 
place like Andamans; (2) Sortie dis
placed persons could not adjust them- 
selv^" to the new environments and 
returned to India; and (3) Some of 
these displaced pel-sons who had been 
sent to Andamans got information 
from East Bengal that conditions had 
comparatively settied down there and 
they preferred to go back to their 
homes.

Coffee (Sale Price)

. ♦IfltS. Shri P. T. Ctaacfco: Will tiie 
l̂ linfetCT of CkwHMcr  ̂ and Industry 
be pleased to state: .

(a) whether it is a fact that GoVert- 
ment have directed the Indian Coffee 
Board that its propaganda units should 
sell coflfee at the market rattes;

b̂) whether the ^oflfee Houses were 
not selling coffee at a rate lower than 
the market rate;

ĉ) whether Government have con
sulted the Indian Coffee Board before 
issuing this directive; and

(d) the reasons for giving such a 
direction?

The Deputy Minister ot Commerce 
amd Industry (Shri Karmarkar): (a)
Yes, Sir; but Government’s directive 
to this effect has been held in abeyance 
pending consideration of the repre
sentations received. .

(b) Yes, Sir. .
(c) The directive was the result of 

detailed but informal discussions held 
with some of the prominent members 
of the Indian Coffee Board.

(d) The reason for the issue of the 
directive was that it was found that 
it was no longer necessary to give a 
weightage to sales ex-Coffee Houses.

Shri P. T. Chacko: May I know, Sir, 
how the market price of coffee com
pares with the price at which the 
Coffee Board was selling coffee in 
retail inside Coffee Houses?

Shri ^m iarkat: I shbuld like to
have notice, but the rate in the Coffee

Houses is very reasonable as compared 
with the market rate.

S M  r. T. Oiacko; May I know 
whether any arrangements have been 
made to enable the producers to get 
the enhanced rate? '

Shri KarmariEar: Sir, it gives me an
* opportunity to explain. The real pur

pose of attempting to shut coffee sales 
in coffee houses was that we now pro
duce roughly about 20,000 tons and 
our internal consumption rose up to
19.000 tons, almost consuming the 
whole production. Prewar, out of a 
total of 16,000 tons we used to export
8.000 tons. So with a view to en
courage export and also to help the 
producer we thought of discouraging 
sales via the coffee houses; also we 
did not want our people to be more 
addicted to coffee at the present 
moment. Obviously pending consi
deration of the representations, the 
directive was held in abeyance.

Shri P. T. Chacko: How much are 
we exporting?

Shri Kannarkar: This year, subject
to correction, I think we hrive already 
sQlotted for export purposes about 
1,200 tons and another 1,000 tons were 
recently allotted.

Shri P. T. Chacko: Am I to under
stand that the Government are in
tending to introduce coffee prohibi
tion?

Shri Karmarkar: There is no ques
tion of prohibition, Sir.

Mr. Speaker: Order, order.
Shri Yelayudhan: May I know, ffir,

whether the price of coffee was in
creased because of advance bulk 
purchases by U.S.A. and U.K.?

Shri Karmarkar. I am afraid, Sir,, 
my hon. friend has shat v/ide of the 
mark. The question does not relate 
to increase of price. The question re
lated to discouragement of sales in 
coffee houses with a view to induce 
greater export.

Silk Industry

•884. Shri P. T. Chacko: Will the
Minister of Commerce and Industi'y
be pleased to state:

(a) whether Government are aware 
that the Silk Industry in India is faced 
with a hard struggle for Existence cn 
account of the fall in prices;

(h) Whether ttie attention of Govern
ment has been drawn to criticisms that 
the violent fluctuations in prices are



955 Oral Aniw ifs 17 J U ^ d>ral Answers 060

mainly idue to the linkable 
policy of the Government and inade
quate tariff protection; and 

Ic) whether CJovernment have taken 
any steps to give adequate relief to 
th  ̂ Industry?

The De^irty Miidst^ of Conuiierce 
amd Lfdnstiy (Sbri Karmaikar): (a)
The Government are aware that the 
Silk Industry has been facing a. certain 
amount of difficulty.

(b) Fliictuafions are dud to general 
economic conditions aiid not to any 
Government policy.

(c) Yes, Sit.
Sliri P. t ,  Cbacko: May I know, Sir, 

wl^ether it is a fact that about 5,000 
silk looms are idle now in Mysore 
State £Q6ne?

Sfei I cannot be sure of
the exact nurtlber, but GoT^emmetit are 
aware that some looms are idle.

$lh*i F. d k ^k ^  Miiy I kflow,
whcither it is a fadt that Hxe w holes^  
silk i^rchants hiive reduced their 
purchases by about 70 pier cent.?

Shri Karmarkilr: I coidd not b^ stlte 
of the exact percentage, ,but it is a 
fact that raw silk is fihdihg diMculty 
in s^e. •

Shri P. T. Cliacko: Is it a fact that 
silk worth about Rs. 5 lakhs is lying 
idle in Mysore! State alone?

Shri Kannarkar: I should like to
have hoticfe.

Shri M. S. GurnpadasWamy: Is it a
fact, Sir, that the import of artificial 
silk yarn was increased by 3 times in 
the year igsi-52?

Shri ^rmarkar: I should like to
have notice of that auestion, Sir. But 
import of artificial silk yatn l̂ as noth
ing to do with the slump in the silk 
trade.

Shd t .  K. ciiiiidhiiri: With respect 
to part (c), may I know. Sir, what is 
the foriti of the proposed relief other 
than revision Of protective duties to 
silk weavers and cocoon rearers?

, Shri Karmarkar: Protection by duties 
is our principal form of relief.

ShH T. Chiindiitiri: Is there a
subsidy?

Shil KaiinarlEati No, Sir̂
Shri MaOiah Gowdft: May I know, 

Sir, wheth6t it is h<St thie th6t the 
epcoura^^ment of the rajrbii 6fid aiti- 
fibial silk iAdii t̂ry is t»6ttly IffespbttBi-

6le' idt the low" price of sHIc which 
happens to b6 a poor man's industiy?

Shri Karmarkar: No, Sir.
Shri p. T. Chiickd: May I know. Sir, 

whether a statement by the Siecretary 
of the Silk Manufacturer^ Association 
to the effect that about 2,000 families 
are now unemployed due to the reduc- 
tiqn, in the price of silk in Mysore 
State alone has come to the notice of 
Government, and if so, what steps 
have been taken?

The Minister of Commerce and 
IHdasiry (Shri T. T. Krishnamachari):
Government will take note, of that 
information from the hon. Member.

Export Duty on Oilseeds and Oils

•889. Shri Barman: (a) Will
Minister of Commerce and Indn s^
be pleaised . to state what are th^ 
oilseeds and oils on which export 
duties have been abolished or reduced 
s^ce the deflation started in March 
Î Ŝ!2?

(b) Vjliat would be their results on 
revenue in 1952-53?

(c) To hoi# much quantity has the 
export quota of oilseeds and oils been 
itfifreasM com^r&i to the y^ar 
1931-52?

The Deputy Minister of Commerce 
itiid B id i i^  (Shri Karmarkat): (a)
E)ip6rt dtiiies on kardiseed, riigerseed 
and groundnut oil have been abolish
ed.

(b) The duty was abolished to avoid 
fall in exports. It is difficult to esti
mate the loss of revenue, if any, on 
account of the abolition, of duty.

(c) Export quotas of oils and oil
seeds for the year July 1952 to June
1953 have not yet been fixed.

Shri Barman: Ate these eitport
quotas fixed* bn a consideration of the 
internal needs or on some other con
sideration?

Shri Karmarkar: Necessarily on a
consideration of internal- needs.

Shri Barmdn: What ie the per capita 
consumption of oil in the country?

Shri Kamiarkar; t ha^e not gbt
figurtfs with regard to the pet capita 
constknption of oil.

Shri Barman: May I know what is 
the policy of Government in exporting 
oilseeds ihstfead of 6ii, in view &i the 
fact that there is necessity of oil 
cak»s ill thê  c’oUiitry for cattle feed 
i6hd for itianure purpbses?




